IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

04.01.2025

| INotified
Case No Courtjamount
’ Fee to be

Rejec

Status

1 |DP DASH 1520/2025(04.01.2025 |ABLAPL/12435/2024[10 | c |
‘2 T DUTE ‘521/2025‘04.01.2025 ABLAPL/15008/2024‘10 ‘ ‘c ‘
3 |P.K.SINGH |[531/2025|04.01.2025 |BLAPL/12945/2024 [10 | c |
4 |s CHOUDHURY |537/202504.01.2025 |MA/45/1987 |7 | CE
5 |K K NATH  |538/2025|04.01.2025 |CRLA/109/2017 |7 | v
6 |a pas 1539/2025(04.01.2025 |ABLAPL/8643/2020 |7 | R
7 |K C SAMAL [540/2025]04.01.2025 |WP(C)/8250/2022 |7 | .
8 M K PANI  [541/2025]04.01.2025 |WP(C)/30800/2024 |7 | .
9 |B P TANGA [544/2025]04.01.2025 |WP(C)/36849/2023 |7 | .
10 |B P TANGA |545/2025|04.01.2025 |[WP(C)/36848/2023 |7 | v
11 |B P TANGA |546/2025|04.01.2025 |[WP(C)/36847/2023 |7 | v
12 |B P TANGA |547/2025|04.01.2025 |[WP(C)/36851/2023 |7 | v
13 |B P TANGA |548/2025(04.01.2025 |[WP(C)/36854/2023 |7 | v
14 |T. SWAIN  |550/2025|04.01.2025 |WP(C)/20125/2012 [10 | c |
15 |M N MOHANTY |551/2025|04.01.2025 |CRLREV/159/2024 |7 | o
' ' document
available
16 |R K BARIK [552/2025(04.01.2025 |0JC/7818/2000 7 iguiﬁséee
to be
paid
17 |M N MOHANTY |553/2025|04.01.2025 |CRLREV/153/2024 |7 | U
18 |R K BARIK |554/2025|04.01.2025 |WP(C)/27629/2019 |7 | o
19 |B MOHAPATRA |555/202504.01.2025 |CONTC/3630/2021 |7 | o
document
available
20 |B MOHAPATRA |558/2025(04.01.2025 |WP(C)/3451/2021 |7 iguiiséee U
to be
paid
21 |SBUDGATA  [559/2025]04.01.2025 |RSA/342/2017 |7 | o
22 |T K NAYAK |560/2025]04.01.2025 |WP(C)/16650/2024 |7 | o
23 |A K MOHANTY [562/202504.01.2025 |WP(C)/19384/2010 |7 | o
24 |K N SAHOO |563/2025]04.01.2025 |MA/156/1996 7 | o
25 |K N SAHOO |564/2025(04.01.2025 |[WP(C)/8006/2017 |7 | oo




26 |P K SWAIN |566/2025(04.01.2025 |WP(C)/17090/2016 |7 | v
‘27 EOEABHOI ‘567/2025‘04.01.2025 BLAPL/7721/2024 ‘7 ‘ U ‘
28 |P BEHERA  |568/2025|04.01.2025 |BLAPL/12186/2023 |7 | R
29 |s. DAS 1572/2025(04.01.2025 |WP(C)/31571/2024 [10 | c |
30 ﬁéu?éAy 573/2025(04.01.2025 |WP(C)/31376/2024 |10 c
31 |M.JATI 1577/2025/04.01.2025 [WP(C)/25657/2024 |10 | c |
32 ﬁisEéA 583/2025(04.01.2025 |WP(C)/33008/2024 |10 c
33 ﬁéﬂiﬁTY 585/2025(04.01.2025 |WP(C)/32769/2024 |10 C
34 |C. RANA |589/2025(04.01.2025 |WP(C)/32371/2024 |10 | c |
35 |S BEHERA  |590/2025]04.01.2025 |SA/229/1955 |7 | .
36 |A K PRADHAN |593/2025/04.01.2025 |CRLA/602/2023 |7 | .
37 |C. RANA 1594/2025(04.01.2025 |WP(C)/32369/2024 |10 | c |
38 ;éHiﬁTA 596/2025(04.01.2025 |WP(C)/32286/2024 |10 C
39 N SAHOO 1597/2025(04.01.2025 |BLAPL/12999/2024 |10 | c |
40 ﬁggiﬂ;Y 598/2025(04.01.2025 WP (C)/29105/2024 |10 c
41 SbﬂiﬁTA 599/2025(04.01.2025 |WP(C)/32284/2024 |10 c
42 |BK NAYAK  |600/2025]04.01.2025 |BLAPL/12998/2024 |10 | c |
43 |B. C. PANDA|603/2025|04.01.2025 |WP(C)/28650/2024 |10 | c |
44 |J P KAR 1604/2025|04.01.2025 |SA/14/1959 |7 | v
145 |S P SAMANTA|606/2025|04.01.2025 |WA/2656/2023 |7 | v
46 |S. K. RATH |608/2025|04.01.2025 |WP(C)/31877/2024 [10 | c |
document
available
47 |s Das 610/2025(04.01.2025 WP (C)/2578/2002 |7 iguiis%ee U
to be
paid
48 |G R PTRA  [612/2025]04.01.2025 |CRLMC/4844/2024 |10 | c |
49 |N PANDA 1617/2025(04.01.2025 |CONTC/12/2024 |7 | R
50 SéHiﬁTY 619/202504.01.2025 |WP(C)/31208/2024 |10 c
51 |P K SWAIN [620/2025|04.01.2025 |[WP(C)/32334/2024 |7 | U |
52 |P. K. JENA [622/2025|04.01.2025 |WP(C)/31290/2024 |10 | c |
53 |P K MISHRA [623/2025|04.01.2025 |0JC/1198/1991 |7 | U |
54 |S K OJHA  [627/2025|04.01.2025 |0JC/1120/1978 |7 | U |
55 |N SAHOO 1632/2025/04.01.2025 |CRLMC/4704/2024 |10 | c |
56 |C RANA 1633/2025/04.01.2025 |CRLMC/4698/2024 |10 | c |
57 |M S HASAN |634/2025|04.01.2025 |CRLMC/4065/2024 |10 | c |
58 |P K JENA  |643/2025|04.01.2025 |CRLMC/4837/2024 |10 | c |
59 |P K JENA  |645/2025|04.01.2025 |CRLMC/4812/2024 |10 | c |




60 |T K NAYAK |653/2025|04.01.2025 |WP(C)/7282/2018 [10 | c |
61 |B K SETHI |654/2025|04.01.2025 |WP(C)/23981/2023 [10 | c |
62 |D K SAHU  |661/2025|04.01.2025 |WP(C)/29659/2024 [10 | c |
63 |T K NAYAK |662/2025]04.01.2025 |WP(C)/29659/2024 [10 | c |
64 |S K BEHERA |666/2025|04.01.2025 |WP(C)/32889/2024 [10 | c |
65 |D K JENA  [670/2025]04.01.2025 |BLAPL/13020/2024 |10 | c |
66 |C K ROUT  [671/2025]04.01.2025 |BLAPL/13064/2024 |10 | c |
67 |D K BISOI [672/2025]04.01.2025 |WP(C)/12113/2013 |10 | c |
68 |N SAHOO 1673/2025|04.01.2025 |BLAPL/13055/2024 [10 | c |
69 |D K PANDA |674/2025]04.01.2025 |WP(C)/12113/2013 |10 | c |
‘70 Eﬁﬁi;RﬁAYAK 675/2025‘04.01.2025 BLAPL/13045/2024 ’10 ‘ ‘c ‘
71 |P K LENKA [677/2025]04.01.2025 |FAO/257/2022 0 | c
72 |S SAMAL 1678/2025(04.01.2025 |BLAPL/13034/2024 |10 | c |
73 |M NAYAK 1680/2025(04.01.2025 |WP(C)/459/2016 |10 | c |
74 |S P SAHOO [683/2025]04.01.2025 |WP(C)/22915/2015 |10 | c |
75 |D SWAIN 1685/2025(04.01.2025 |WP(C)/22914/2015 |10 | c |
76 |D SWAIN 1687/2025(04.01.2025 |WP(C)/22915/2015 |10 | c |
77 |C R NAYAK [689/2025]04.01.2025 |WP(C)/18652/2016 |10 | c |
78 |R C MUDULI [691/2025|04.01.2025 |WP(C)/15241/2016 |10 | c |
79 |S K BISWAL |700/2025]04.01.2025 |CRLMC/1090/2024 |10 | c |
80 |D K BEHERA |702/2025]04.01.2025 |ABLAPL/11819/2024 10 | c
81 |S K MISHRA |703/2025|04.01.2025 |CRLMC/2641/2022 |10 | c
‘82 o ‘704/2025‘04.01.2025 ABLAPL/14902/2024‘10 ‘ ‘c ‘
83 |S.K.MISHRA |705/2025|04.01.2025 |CRLMC/2641/2022 [10 | c |
84 |P K BARIK |706/2025|04.01.2025 |ABLAPL/14920/2024[10 | c |
85 |S K BEHERA |712/2025]04.01.2025 |WP(C)/22921/2018 |10 | c
‘86 ﬁéHiéATRA ‘713/2025‘04.01.2025 WP (C) /33342/2024 ‘10 ‘ ‘c ‘
87 |R. K. BARIK|715/2025|04.01.2025 |WP(C)/26660/2024 |10 | c |
88 |A K MOHANTY [717/2025(04.01.2025 |WP(C)/23183/2024 |10 | c
89 |G. R. PATRA|718/2025|04.01.2025 |WP(C)/32681/2024 |10 | c |
190 |S NAYAK 1719/2025(04.01.2025 |WP(C)/24948/2024 |10 | c |
91 EARiﬁGI 720/2025(04.01.2025 WP (C)/32072/2024 |10 c

92 |5 o 721/2025(04.01.2025 WP (C)/17763/2024 |10 c

93 |B MAHALI  [722/2025|04.01.2025 |FAO/257/2022 0 | c

BIBHUTI
94 |BHUSAN 723/2025(04.01.2025 |WP(C)/29831/2024 |10 c
NANDA

95 EATiéATHY 724/2025(04.01.2025 WP (C)/17763/2024 |10 c

96 |A. SAHOO  |725/2025]04.01.2025 |CRLA/727/2024 0 | c |
97 |G. C. JENA |726/2025]04.01.2025 |WP(C)/26257/2024 |10 | c |




98 |R K SAHU  |727/2025|04.01.2025 |WP(C)/32458/2024 [10 | c
99 iéAgﬁAN 729/2025(04.01.2025 |WP(C)/29775/2024 |10 c

100 [B K PATI  |731/2025|04.01.2025 |WP(C)/32818/2024 [10 | c |
101 giﬁiip 737/2025(04.01.2025 WP (C)/2234/2020 |10 c

102 giﬁiip 738/2025(04.01.2025 WP (C)/2241/2020 |10 c

1103 |P.DAS 1739/2025|04.01.2025 |ABLAPL/14972/2024[10 | c |
104 RK MALLICK |740/2025]04.01.2025 |ABLAPL/14951/2024 10 | c |
105 M.K.SWAIN |741/2025]04.01.2025 |ABLAPL/14959/2024 10 | c |
106 |PK SINGH  |742/2025|04.01.2025 |ABLAPL/14947/2024 |10 | c |
‘107 ﬁ?ﬁg%AIN ‘743/2025‘04.01.2025 ABLAPL/12025/2024’10 ‘ ‘c ‘
1108 |G SAHOO 745/2025(04.01.2025 |ABLAPL/14948/2024|10 | c |
109 |AK MISHRA |746/2025]04.01.2025 |ABLAPL/14955/2024 10 | c |
110 [D.P.DASH  |748/2025]04.01.2025 |ABLAPL/15034/2024[10 | c |
111 |AK MISHRA |749/2025|04.01.2025 |ABLAPL/14963/2024[10 | c |
112 |s.C.BISWAL |750/2025|04.01.2025 |ABLAPL/12045/2024[10 | c |
113 |AK MISHRA [751/2025]04.01.2025 |ABLAPL/14960/2024 10 | c |
114 [H JENA 1752/2025(04.01.2025 |ABLAPL/14971/2024[10 | c |
‘115 EigWAJIT ‘754/2025‘04.01.2025 ABLAPL/12139/2024’10 ‘ ‘c ‘
1116 [R.SAMAL |756/2025(04.01.2025 |ABLAPL/14896/2024 |10 | c |
117 M.K.SWAIN [757/2025]04.01.2025 |ABLAPL/14959/2024 |10 | c |
118 [B SAMAL 1776/2025(04.01.2025 |WPC (OA) /1505/2017 |10 | c |
119 |[S.R. OJHA [778/2025]04.01.2025 |MACA/438/2016 110 | c |
120 |c R NAYAK [780/2025]04.01.2025 |WP(C)/19413/2014 |10 | c |
121 |S Das 1781/2025(04.01.2025 |WP(C)/30248/2024 |10 | c |
122 |S BARIK 782/2025(04.01.2025 |ABLAPL/14893/2024 |10 | c |
123 |A K PANDA |784/2025(04.01.2025 |WP(C)/26958/2024 |10 | c |
124 |AK SWAIN  [785/2025]04.01.2025 |ABLAPL/14607/2024 |10 | c |
125 [P BEHERA  |786/2025|04.01.2025 |ABLAPL/14991/2024 |10 | c |
126 [N K ROUT  |787/2025|04.01.2025 |WP(C)/32443/2024 |10 | c |
127 |R.K.MALLICK|788/2025|04.01.2025 |COPET/60/2013 |7 | U |
128 M MOHANTY |789/2025|04.01.2025 |ABLAPL/14900/2024 |10 | c |
1129 |JJ PARIDA |790/2025|04.01.2025 |ABLAPL/14897/2024 |10 | c |
130 |[KC RATH 1791/2025|04.01.2025 |ABLAPL/14895/2024 |10 | c |
131 |A PATTANAIK|792/2025|04.01.2025 |ABLAPL/14993/2024 |10 | c |
1132 |[SK JENA 1793/2025|04.01.2025 |ABLAPL/14899/2024 |10 | c |
133 |s K RATH  |794/2025|04.01.2025 |WP(C)/32708/2024 |10 | c |
134 M MOHANTY |795/2025|04.01.2025 |ABLAPL/14985/2024 |10 | c |
135 M BEHERA  |796/2025|04.01.2025 |ABLAPL/14994/2024 |10 | c |
1136 |S K BEHERA |797/2025|04.01.2025 |WP(C)/33261/2024 |10 | c |
1137 M NAYAK 1798/2025(04.01.2025 |WP(C)/32724/2024 |10 | c |




138 [K. K. NATH |799/2025|04.01.2025 |WP(C)/24695/2024 [10 | c
139 |s K RATH  [800/2025|04.01.2025 |WP(C)/32718/2024 [10 | c |
140 [P. K. DAS [802/2025|04.01.2025 |WP(C)/32997/2024 [10 | c |
141 M M NAYAK [803/2025|04.01.2025 |WP(C)/32709/2024 [10 | c |
142 |J. LENKA  [804/2025|04.01.2025 |WP(C)/32867/2024 [10 | c |
143 |G. B. SINGH|805/2025|04.01.2025 |WP(C)/32268/2024 [10 | c |
‘144 iAR?bA ‘806/2025‘04.01.2025 WP (C) /33164/2024 ‘10 ‘ ‘c ‘
145 L. SAHOO  [807/2025|04.01.2025 |WP(C)/29139/2024 [10 | c |
146 L. SAHOO  [808/2025|04.01.2025 |WP(C)/29130/2024 [10 | c |
147 |S. P. SRHOO|809/2025(04.01.2025 |WP(C)/31044/2024 [10 | c |
1148 |s. P. SAHOO[810/2025(04.01.2025 |[WP(C)/31692/2024 [10 | c |
149 |[P. K. BARIK|811/2025|04.01.2025 |CRLA/1282/2024 |10 | c |
150 [ ooy [813/2025(04.01.2025  |ABLAPL/9247/2024 |10 c
151 |M MOHANTY [815/2025]04.01.2025 |ABLAPL/13958/2024 10 | c |
152 |J0ATSTHIR 1830/2025 |04.01.2025  |cRLA/1250/2024 |10 c
153 |A BEHERA  [831/2025/04.01.2025 |0JC/3779/1993 |7 | CE
154 |A BEHERA  [832/2025]04.01.2025 |0JC/3779/1993 |7 | CE
155 |A BEHERA  [833/2025/04.01.2025 |0JC/9618/1992 |7 | CE
156 |» BEHERA  [834/202504.01.2025 |0JC/9618/1992 |7 | v
157 |J BEHERA  [835/2025(04.01.2025 |CMP/4/2025 |7 | u |
| | | Total 11453

NIC




